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[RAJYA SABHA]
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MR. CHAIRMAN: The following Members associated themselves with the issue raised
by Shri Rajeev Shukla: Dr. Amar Patnaik (Odisha), Shri Abir Ranjan Biswas (West
Bengal), Shrimati Vandana Chavan (Maharashtra), Dr. Sasmit Patra (Odisha), Dr.
Santanu Sen (West Bengal), Shri Sujeet Kumar (Odisha), Dr. Fauzia Khan
(Maharashtra), Dr. John Brittas (Kerala), Shrimati Jebi Mather Hisham (Kerala),
Shri Kanakamedala Ravindra Kumar (Andhra Pradesh), Shri Sandosh Kumar P
(Kerala), Shri Sanjeev Arora (Punjab) and Dr. V. Sivadasan (Kerala).

Shri Ajay Pratap Singh. Request for changing name of Sanjay Gandhi National
Park and Tiger Reserve in Madhya Pradesh.

Demand to change the name of Sanjay Gandhi National Park and Tiger
Reserve situated in Sidhi, Madhya Pradesh
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the Zero Hour matter raised by the hon. Member, Shri Ajay Pratap Singh: Shri
Dhananjay Bhimrao Mahadik (Maharashtra), Dr. Amar Patnaik (Odisha), Shri Abir
Ranjan Biswas (West Bengal), and Dr. Sasmit Patra (Odisha).
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Demand to include Implantable Cardioverter Defibrillator (ICD) in Pradhan
Mantri Jan Arogya Yojana

SHRI JAGGESH (Karnataka): Mr. Chairman, Sir, an arrhythmia is any disorder of
human heart rate or rhythm. It means that the heart beats too quickly, too slowly, or
with an irregular pattern. This disorder results from problems in the electrical system
of the heart. If this disorder is serious, a patient may need a cardiac pacemaker or an
implantable cardioverter defibrillator (ICD). They are devices that are implanted in
chest or abdomen, which control abnormal heart rhythms. It uses electrical pulses to
make the heart to beat at a normal rate. If it senses dangerous rhythms, it delivers
shocks. This treatment is called defibrillation. An ICD can help control life-threatening
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